
(2) A  copy o f the Recommendations o f 
the Com mittee on Electronic Exports 
(M enon Committee) and decisions of 
Governm ent thereon.

(3) A  copy o f the Com mon/Overlapping 
Recommendations of the Com mittee on 
Electronic Exports (M enon Committee) 
and the R eview  Com mittee on Electronics 
(Sondhi Committee) and decisions o f 
Governm ent thereon.

(4) A  statement (Hindi and English 
versions) explaining reasons for not laying 
simultaneously the Hindi version o f pa­
pers mentioned at (1) and (a) and (3) 
above.
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A N N U AL REPORT AND REVIEW  OF NATIONAL 
C o O P E R A T IV E  D A IR Y  FED ERATIO N  OF INDIA 
N E W  D ELHI FOR 1 9 7 9 -8 0  W ITH  STATEM EN T
F O R  D E L A Y

SH R I B A L E S H W A R  R A M  : O n be- 
halT of Shri R .V . Swam inathan,

I beg to lay on the T ab le  :

S H R I P. V E N K A T A S U B B A IA H  :

I beg to lay  on the T a b le  :—

( i)  (i) A  copy o f  the Annual R eport 
(Hindi and English versions) o f the C en­
tral Government Employees Consum er 
Cooperative Society Limited, N ew  
Delhi for the year ended 30th June, 1980 
together with Audited Accounts.

(ii) A  statement (Hindi and English ver­
sions) regarding review by the G overn­
ment on the working o f the C entral 
Government Employees Consumer C o- 
opertive Society Limited, New D elhi, for 
the year ended 30th June, 1980.

(2) A  statement (Hindi and English 
versions) showing reasons for delay in lay­
ing the papers mentioned at (1) above. 
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(3) A  copy each o f the following n oti­
fications (Hindi and English versions) 
under sub-section (2) o f section 3 o f  the 
A ll India Serviecs Act. 1951 :

(i) T he Indian Police Service (Pay) 
Amendment Rules, 1981, published in 
Notifications No. G SR  395 in G azette 
of India dated the 18th April, 1981.

(1) (i) A  copy of the Annual R eport 
(H indi and English versions) of the N at­
ional Cooperative D airy Federation 
o f India, New Delhi, for the year 1979-80
together with Audited Accounts.

(ii) A  copy o f the Review (Hindi and 
Engl? :V; versions) by the Governm ent 
on the working o f the National C oop­
erative D airy Fedration o f India, N ew  
Delhi, for the year 1979-80.

(s') A  statement (Hindi and English 
versions) showing reasons for delay in 
laying the papers mentioned at (1) above.
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(ii) T h e Indian Police Service (Fixa­
tion of Cadre Strength) First A m end­
ment Regulations 1981, published in 
Notification No. G SR  396 in G azette 
of India dated the 18th A pril, 1981.

(iii) T he Indian Police Service (pay) 
Second Amendment Rules, iq 8 i , 
published in Notifications No. G S R  
397 in Gazettee o f India dated the 18th 
A pril, 1981.

(iv) T he Indian Police Service (F ixa­
tion o f Cadre Strength) Second A m en d­
ment Regulations 1981, published in 
Notifications No. G S R  398 in G azette 
o f India dated the 18th A pril, 1981.

A n n u a l  R e p o r t  a n d  R e v i e w  o f  C e n t r a l  
o o v e r n m e n t  E m p l o y e e s  C o n s u m e r  C o ­
o p e r a t i v e  S o c i e t y  L t d . ,  N e w  D e l h i  f o r  
P e r i o d  E n d e d  30-6-1980 w i t h  S t a t e m e n t  
f o r  D e l a y  a n d  N o t i f i c a t i o n s  U n d e r  
A l l  I n d i a  S s R v r c M  A c t ,  1951 R e . 
I n d i a n  P o l i c e  s e r v i c e  R ule s  a n d  

R e g u l a t i o n s ,  i 981

(v) T h e Indian Police Service (Pay) 
T hird  Amendment Rules, 1981 pu b­
lished in Notification No. G S R  399 in 
Gazette o f India dated the 18th A pril, 
1981.
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